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RAJASTHAN LEGISLATIVE ASSEMBLY SECRETARIAT
ORDER '
Jaipur, June 20, 2013
G.S.R. 26 .- In exercise of the powers conferred by under Rule 4
(2) of the Rajasthan Legislative Assembly Secreariat (Recruiment and
Conditions of Service) Rules, 1992 Hon’ble Speaker Rajasthan
 Legislative Assembly hereby issue the Following order to make the
amendments in the Schedule, Namely:-

1. Short title and commencement .- (1) These Rules may be
called the Rajasthan Legislative Assembly Secretariat (Recruiment
and Conditions of Service) (Amendement) Rules, 2013

(2) They shall come into force with immediate eftect and shall
always be deemed to have come into force w1th effect from 14 March,
2008.

2. Amendment in Schedule .- (1) In Column No. 6 against Serial
No. 18 under the heading “Rajasthan Vidhan Sabha Secretariat
Service” for the existing expression “On the basis of seniority cum
merit” the expression ““ On the basis of merit and seniority cum merit”
. in the proportion of 50:50” shall be substituted.

[No.F.3 (6) Estt. fRLA/1991 Part-111/2013/23904-907}
By Order,
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Special Secretary.
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